THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH,
FARIDKOT HOUSE NEW DELHI-110001.
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MEMO OF PARTIES

SUB: News item titled “Saving Kashmir’s Brown Bears Is a Race
Against Time; Wildlife SOS And J&K Wildlife Protection Dept
Take Challenge” appearing in India.com dated
27.07.2024...(Tribunal on its own motion)

VS
1. Wildlife SOS, Through its chief executive officer
TD-210, Defence Colony,
New Delhi-110024
Phone no.:91-7C06692300

E-mail: sandhiw wildlifesos.org

2. Principal Chief Conservator of Forests, Jammu & Kashmir
Oberio, Boulevard Rd, Rainawari, Srinagar,

Jammu and Kashmir 190001.

Phone no.:01912572570

E-mail: jkwildlife78wemail.com

3. Ministry of Environment, Forest and Climate Change, Through
its Regional Office

Regional Office (NZ), Bays No. 24-25, Sector 31 A, Dakshin Marg,
Chandigarh-16(030.

Phone: 0172-2638061

E-mail: ronz.chd-mefwnic.in

4. The Centra! Pollution Control Board, Through its Member

Secretary

Parivesh Bhawan, East Arjun Nagar, Shahdara, Delhi-110032.
Phone: 91-11-43102030

Email: ccb.cpchb@nic.in

5. J&K Pollution Control Board, Through its Member Secretary

Parivesh Bhawan, Forest Complex, Gladni, Narwal, transport Nagar,
Jammu, Jammu and Kashmir 180004,
Phone: 0191-2472881

E-mail:chairman@spcb.jk.gov.in

6. District Magistrate, Kupwara
DC Office Complex, Kupwara,
Jammu and Kashmire-193222.
Phone:01955-253335

E-mail:padckpwaragematl.com




